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1950, 1951 and 1952 is placed on the |

Table of the House.
1V, Annexure No. 144.]

(c) As far as possible, damp-proof
and well-ventilated godowns are
selected for storage of foodgrains.
Technical organisations have been set
up by the Central and most of the
State Governments and disinfestation
measures including fumigation are
adopted to prevent deterioration. The I
smallness of the losses in storage is
due to the said measures having been

adopted.

LEAVE OF ABSENCE TO SHRI
SARDAR SINGH

Mr. CHAIRMAN: I have received a
letter from Shri Sardar Singh:—

“I wish to apply for permission of
the Council under article 101(4) of
the Constitution for remaining
absent from the meetings of the
second part of the current session
of the Council commencing from
25th March as I am abroad for
reasons of health and shall not be |
able to return before this session

ends.”

Is it the pleasure of the Council that
permission be granted to Shri Sardar ‘
Singh?

(No hon. Member dissented.)

Permission to remain absent is

granted.

RESOLUTION RE APPOINTMENT

OF A COMMISSION TO ENQUIRE

INTO THE PRESENT CONDITION
OF INDIAN LITERATURE

Mr. CHAIRMAN: We go back to the
discussion of the tResolution moved
by Shri Rama Rao on the 26th Febru-
ary 1853. Maulana M. Faruqi to
continue his speech.

tFor text of Resolution, vide cols.
1286-1380 of the Debale, dated 26th

February, 1953,
oLy
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MavurLana M. FARUQI (Uttar Pra-

[See Appendix | desh):
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[Maulana M. Faruqi.]
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SurivaTt SAVITRY NIGAM (Uttar
Pradesh):

sttt afeet frm (STowRT) ¢
TR WEIRW, 4919 39 IFEqT 0%
TaF FIAdT # faaraie s
7 Aua fa=me frgell s wwe f6a g
foeg T oY ag fawr sg1 iR o
AT A & fF 27 ot aga 19
FE T FHAT | A,  TUR TG
faflg & & & o9 3 A A
s & arg g s+ g7 @9 femr
fFrft A & TR TE | &
gIa arfefas frdmar | oW wweg
REfmegma WweRw T ¥ A
I AFT § 99 gAATRF qHH I
FOEAA AT T AT SF a8 a9
T FAY TY AEd AR 3G TR A6
qeq T F@ Y | ¥Ry AG afew
aerfersr 3T AT & fasafaemeat &
a1 gfan & faemgt Fas o =g W}
HOTETET & L W TR F TR
g3 gd W 4 B gw W afe-
feal & £g T FF AT N FGA | fRg
1% iR geTRT QAT 9 1 T oA
gAY anfafer frdvar @ eg @F g
w2 fF g 9 I FW & fom fada
arfeer X FRIEl T AT 99T A
fadzt arfecr &  w@Tdl g0 WOA
Fifeer Y oWfa F 90 gW SFE
g1 A weA g fFafk g wd
AT § AR wEr @R o) fRar s at

W sefag 7 gen witE T8 g
31 C. 8. D.
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G AT A g R R
faar ot @R wgA ¥ w & Y
& 93 g afes gardr qfas dwlaw
TAT G TFR AT Iafq e gdd | g
o, 28 X feR w3 s w9ma-
ws g 5 w7 gw wifeenr Y swfa &
fag saeTalier € a1 SHY a7 ST § WY
fe afea &1 g # §, anfear w1
feraror < &, orwlq #f4, e, TR
wifE £ 1 FT @l TCFT a7 T g
T H1 3@ T AT A off FY faFs
@ F AL H weq Tifgaw W
frfr #qaar & 7 it 7 g @i
# fasig ) gt 81, FY 7 A @rgeq
# foredr A1 AT ¥ g o
F ¢ afem 7 frdy g2 @&
ararE |9 A e fF g SRt
WO QO ZT qF |

o, faget e F2 AEAE
gIE 7 9% a2 AE W@ AR T 5
AR A FT Anfefers T A
fr arfefors gham M @ #T A
quedr &% arfga FT fAATr FQ
w® g frg owad g F ae ae
qftadq wret & | S an ¥ 99 f5
fazg § 97 wigw @@ T 97 AR
3 gl & frFoe giea ¥ gw
yafaq 7 9 78 g99 a1 fF g9 Faw
qTEAT FE WYAT ggT A AT |
oftae frafg FT 57 1 faeg wowd I
fefma @t @idae weg W
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[Shrimati Savitry Nigam.]

wEragl 4 fama & wfws i F faw-
P s faar & o W WY SO
AT A AT T M AT AT a9 FY
AR § 99 R ogER 3 F dmi A
ofa® gz0 &1 g9 fra feam &
QU THM R STET OF TR FHTAT 40
T 9f @R WL &mar a7 a8t /I gad
gz e 5 of@r W & ai frewe
FATT & % AT FUAT Saq qraT A,
FT I, a9 U7 grET A #7 I §9A
2 f& FE FaF, qU wq avEar 6
T FT ARY & FT AEAA YT F
a¥ AR @y A} IAfae aifge
1 faator s g, og faaroiy aa &)
fagelt A} aga ¥ AgraEl A 77 5
afe TR 3 F TfgTFR AR @A
FEIAT FT T F AT 9 e
o\ ¥ fod a1 7 fasgar @ Ay
g a| FgW AR F AT FE &@aA
T G R, Zafad § FI5 HAATITE
Faw T8 € F @O @ §
T AT FIEA FEFar ara FL 1 Ry
gfs 9N aaT ¥ GgrFar FAT
g AT 98 WTAT A8 & 5 ag Fawi
F IO, FEwi F1 Pl F IR WK
I TEFI F FAC FE AfqEy
T AT FIE QT wRw % fFowmw
qF HHF TR &7 grfga fawio
FT OFA g Ffer TR F1 TG fF
FEFE gaae 7 FE AR AgARTA
F IHF T & fF T o 9w F:;T
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W f #1E oHY a5y o ot fF aEe
F fatg 9t &) aq WY IEH Ggwar
& o | afs dar &Y Y F quAdy g
fedt | A oot 7 e AR IET
yA FY Foefl ot aeq | Fa1 g W
AT dgT ¥ AWNA FEr RO
98> TATHI & Tgh T A FHfa I
W AW § AR O &Y wwEr §
T At w3 €, S a3 afz a@e
wfaai AR J@®] T ggrAar T Av
FTHTL 7 wvem & ford | J fraaw
BfF g T W oqw AT W AW
AT g | wE I« F gAET Ay
AT gAR W R G qE g v Al
FEF AT FfT TTOTL GTAT AT F< aY
F1E A19fT FY AT 7GR AR & @@y
FTFI HT SRAGT |/ & FawA ford q@r
TR | AT o 5 g wfaq-
frar Fodat &, arfgasrd F1ag a®
T fed o § o gy anfgfoas faelt
& OF ey 49 g@ oadl §1 wQ
gra 2 fF ww S fF aw g AT
afEifes faar s § a8 (o @
FT ®T fEar sm7 | ) gar gar g
Y A THT § Iy gEq § Ffew qar
gom 5 oo st g R anfeare &+
My gSiafT SwREw g g W |
Y FIEE 0§ @0 @R
T A M F@T qFrEw] F A
Ay g & S0 F fawe AT AR
I qTF g9 EFU HR § AUy 6w
fog o=y Tl A 9. 99 @R
afafa s 91 wif@ifys faem v
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AT AT Y 3 GEIHT BT gyar W & T
AN gra| F aw I mfEEs
U g agrar fra sae R 3 e
FE JE 9T GETH] FT GAT Ay HIQ
AE FGT | ATA qGA & TAA S
F qF TT AT FQ & £ w0 g
oz frare o1 g qg @ fawar
dfe wifs g7y X @ § W
faar s ad @ o o adi |
¥ | O dgw F1 gfs qrfeaifes!
g FTY TIAT WG G AT AT
9 999 § 5 ST Mew §  gudy
W FA & far fraar waex faw
T | zEfed AU d @R ¥
fragr ¢ f5 g & @t # odr
sgeqr it g R oS qifaifes W
% fou wfamfrard @Y § s A 5
T ¥ wed e 9 T e
AT SAwr gear g W ®
R Fex § qTd g I T
WX ag G=T FTH G AT AT
FET W H B N wew a@rfeem
Fator 7 g @R AT ag W T &Y
g frfamaw & =g gifge w6 g
IGF FAT W qg T AE AT ST
gedy o gl Taeq Afqwar #T oav
e araraRer T fawiy fRar sy oAy
| A, T W & ary am afk
gaq grfge faatw # M Fav w8
@A T AT Fg EAT g fF oA
2 #7 fawior Y axEargEE T@l F
gaq FifE 3 fwtn ¥ 9w A
FgH I g AR A afaw,
Arfed # Afaw safaFer & sTH
FAYIH ATAAFAT  HX HEA GET

e AT AT AIGA & & 1

TF AT qH A FEAT § AT T
2 fr fage [T 39 werpwTal -

|
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TR R F A § Fg F wrioE
# AHFT FaHi F1 3 foar omr X
ag Fer 1T fF Friage w1 mwigw
T ar 7 ¥ Hfw fada & avafaa
zafad Iq & daiaw, afad ar afesT
gl AT Y ) AW, aft s
F1 g s fadal & grafae & &Y
TR AW faar s foeeg Fa A AT
ifear WA w1 Fiioge e awmar
AT ag W i Y avafrag 2 7 @
FAX A AT AT AT FCATE R
A7 IEE o et § avsteg
TR AR A ag ¥ & wrafad g
T ST § Ao I RIS HY AH
o ATRY T F Ieqr & @Og Y Iy
g AR 3T 9T FEH F w% wfew
A AT | AE TF FGT AT AW
e Nfx Ao dr o= fFarrar
afex |« afs = gfsar  Wenn
9 FIOIEE UK AT IST F AT AT
¥ TS FEFT BT A FAIT g A
fr @ woet Ffoar @A Wg a9 A
AR gl g T I m@aaﬂ
AT FT FHA |

Surt K. D. MALAVIYA:

=Y o Fo ITFIA : TIHAT HATH
ifemr A & W@ A AR A
FTAY I I AE &1

SuriMAaTi SAVITRY NIGAM:

stast afast famm it oY
T J w31 5 FriREe e ¥
FRA FATT g9 T8l & A ag | faant
¥ geafym 2§ 398 fage =i
fFafg amqa W QET § I IA@t
ufehe famr o fyz & faaea &
FAUze wAE § JTA A AT
arfgd #X Qa1 weey FeAr Tifgd e
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{Shrimati Savitry Nigam.]
OF 1 457 T 48 AW oy v 5
qg &t 7 § A% 57 Fawt f TE
et a1 qe i A g § gEE
qg ter & 9 | e 9y & fear
ST JT AT FT AAT T FFAT & | 3T
gasr  fafem 2 5 frw s el
T T FT AT IS F THOTF
SECIE GO A B e
( exploitation ) #X W 13 a8
T @Y FFIT AT qEaP HET §, 9
Ay Fafer TR TN E % ug
aw fTl w&w@ § & A o ae
TH AWK A HEE GRS
FE AT T § I fwER T
L AT AR St @ dn d
T IGHT STAT FT TAT Y FIET ST
¢ 51F S AR TERE T AT
¥am AR swE f vEw A e
A sfag W o @ RS
IR & A, A,
Wﬂ'ﬁgﬁ, fah z TFg FL
U FEA g il 9T = ¥
oY after ¥ ozt W oW 9™

[For English translation, see Appen-
dix IV, Annexure No. 146.]

1

Surr C. G. MISRA (Madhya Pra
desh):

st ato Wto famt (w=w wRr)
AT gaTalq Y, T TEE § 94w
fagm § A wgeaqu fagqi #1 3@ 7
9T ¥ ) 09 T AT gy F qof
7Y T U A FEATAWT T R
w@F wa @ g § e g oaf
¥Z IET TErF W F faar 97 oK
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FEAARET & & TAW AT ST
AT FT HA Ffoaredl T HAT
FEAT Q[ | G q&ra F7 S fagia
tag aga Y oW & wEfag @ 99T
qut gHST FE@T § |

gRTT T gEey faaww s
FERifs o d sg fae g §
f& g} wfgewr &1 w5 W
Iy # 9gd FET Afgd | @
sfafcaa Jeara Aagy & & gardr
oY arfaaw ( classics ) &, s
arfer &, g FAT WOl A
afvafyq &< =fgr, =@ fawx &r
Ry IT qEIR WRAE AR
Fd g F 9dF gF¢ F7 AR
T 2 | .

FET aF AN FT g IqH
for amea & AR ¥ faaw & s
7g TFE w1 faar mr g fF ey
WTHT AT T F TN gHT A1fed &
sET aF ferdy W F1 Uy AT § A
FTNEA § A ag @1 =nies fr fa=ly
T AT FT AT e 1 fery wrar & g
& fau 71 71 o fovw fre e &
g WFA g, 98 AT g q@ Wi
fasrcit § 1 &9 feedy Amr a5y wyofg &
fAg amMT IFR F I FF g9 |
feedt wrar &1 9w g A A
AT FeFa AT FT S AfeF T
73 ufg gx fg<y W & o=y
TR & safa wAT & A ag Frar
T g AT ¢ gewrd wer Yy
FETAAT A I | TET AEY, g7 afaE waT
FY AT FETIT &Y TI9Y ) fxw wrar F
AR y=faq wmr § o9F g we
? ofFT faadt o wwE § s

WEA A WY I TT F AR | owaR 4few wmr & fadr wE
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(vt #v ag v v R faadr
AT & & et "epfaar s
Taewm & <9 gawr g afaw Aepf
e fer gFfama sfa & ooy
¥ gdr AT g et G gw aw
M & |

IS W WITAY 1 FE qEal 7
Fapm [|WAE ) Ak gw e e
fgm &1 @ @7 R T® I
T F g i aF grana &4
TY TR a9 F a8 g ATEE "R
qrefaE Freen & faw frw gy g
Iq Y Afagl #T FEUAT I9 €T H
TEL @ SY om W oangw, erfagy
e ¥ ST @@ E | ST qAT AT
s faw g & #1873 9 A P
g A ¥ FEOT TS G| IF 9T
FqT ¥ 4w & FeX qRE AE F
~qf7ads g1 9% 99 § | 39 afEaT &
-FTr wFm @Y gifaw K erfaw

@I EN |

S o g fErd W 1 @A &
agd gg A gar § fF ogme
ufqss gy 65T W & Kawd &1
& AR werm: vy & @ wafa
ge 1w ferdy Wit § s g
& forar 514 3, v, faea, 3enf faaa

g1 oifew guwt fedl | a5 frea

/AT SR AL FAAT ST L |
9 AR LA A T E fF 37w <freiy
w1 wifger gud) &g W A faw
FFAT g AR BW IR mIEIAT
& ary ferdy wT§ TEW R T E
FYE AT FIH T AET AT &, SHHT
o FET 91 Sy At omar € a9 @Y
~og Sufa FT & FAT § | AT T F 7=
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AT FFT FY W9E T4fqg g, 9 @
& 7w afes gy swTan
T ;T IFHT AR FAT T4 ) I 7w
fer 1 W w@ER F
g ar g fo ag srazws g omar
T SEFT R aw® § fawm sl fowwy
fF ag o ¥ owfastas | oW
g |a g fw o wfgramd, ar fosr
F7 fgedy %1 I aga 9 8, T AW A@
A€ & AMAT FT & W Fgd g fw
TS St fgedy @ g wga &1 wie
§ 1 gATY STHET AR S 7 v fgely
FY ASITAHAT FATS & IF X qYE AE F
wreT 57 od €

yg w1 7% § 7 9w ey ae
TEWIET /17 & § af g9 Tg fa=ren
aifga fr fgt &1 frg @ & ¥q@
FATAT ST AFAT &, ST T T §
fer fom @Al &1 faw saw w@aT
aifgd | W g g=9 wd | ferdy A
T aNAY & AN e ded W ¥
TAF T FT SAT 97, THF a0
AT F14 7L T FFaT & AT B
T S ET ] | W ST gH ATeT
aga frd FT faFre 2 g & Swa Ay
gUTT F14 TEY 99 gEAT & ) wEd
gaR W wfEAd e s W
g wfom O T E fore v g
7 % a%d a1 | feely & faaw & fag
ag HEWE § F W SO afend
T I | ST TT S FY
T E SEET AR §5 syt d )
STES S RT qTHTC fe=t S g,
ST ey #7909 FH & ST Fawd
zq g A TR ¥ HoE Aew
gt guiY 1 o AW FT wEF FT AT
2 e o fgrdt T weET W @A §
ITH g WRAA! qgA T T
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g gaF Ty ey gEEr gg o
IJE R fF guTq gy NI g
¥ fragar & M feaam gmn =ifgd |
ATy fedt e 7 % fawa § 1 g6 97
qraaT #0n o fa faw & anfeer &
SR AY AIAT FET | gATR 19 AT
gFX & difger § | WX g W
SEITE KT EATETL FAT & A1 IR
T T 9T T9AT T FIAT R0 AT
TF  AWg  sEfFadl #7 agraar o
ghit | g o fawat &1 &8 aF
gy g 9 ¥ fawg F 7gr Sfaw
g fF gw wew wwei ¥ arfger 1
FEA AT q I FE, AT FH AT
FEAT feetr |

TR W9 AN WETHT T ST &
fegrai Frama g | 99 &1 9 fagw
TeTeRaTs (spiritualism ) W%
fik &1 =g weqlwAT (spiri-
tualism) % =g ¥ WS & fagr
THRT AT AATH fHaT $39 8 | T§
| Hw ¢ fr fermtasy & fawg a0
oy o 4 mgar faar S fF osEE
A gL ATAT THKTL | AL FA E |
qIR] WETAT MY ST F IHHT STAAY
TT A T H gHIR AT TET 4T |
wEIEAT WY S A FEr v fF o9 aw
qIEEIA 3 weawwars ( spiritual-
ism % fagra #t A AR AT qF
Iar F1 fgq T S gwAT & | AT BH
g 3@ ¢ f5 wearear (spiri-
tualism) ¥ I} # wrfge wgf favm
"I Jg AIH O 5 wewwars
(spiritualism)#T &1 € =T § 97
Fae qeHa AT H &Y & A fopefy v A
afi ¥ \afe g wrgew andt S % fagrr
FT R &N O 9 fagra &
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FIHR & & Wi, A ag AA-
Hifqs g7 7 g ar ;M fEwEr a7 70
g g% fagra &1 swrafewar L
i zafed HEFT WIHT F7T g1 /19T
AARF g FTd T E | % Srar
9 werem 7w T § o dend
amTeE ga Wt (dead language)
& 1% #gar g f& Sanskrit may be

a dead language for them; but
they are also dead for
the Sanskrit language). S

degg wryr #1 dead  language
FEIE A QE AANT G AF § | W
g AEd g o sad faat £ wwd
st ST g g o deEd WivT §F
T THT ATaT 2 ST aw Sirfae § w6
gAR arfger | it aF aqw § |

wgH FT ArOm A § fE owreogw
foedy war &y gwfr sy & @y g
HeFd ATYT FT A9 § @A g7 3T
Iy Y Iufa FHT g ImATH
waar g fF oo gw fegelt W A&y
IAfq &7 T19 ST § a7 gW AT
WTSTHT &7 ST FT SATT T@AT NI b
§ ag wrgar g f& feedt e & @y
AT SR AT T 3w £ 7T
W GEFd W97 FT Er WM A &
Ta AT &7 IAfT FAT R |

T EFE AT Y AgT W ARE
AT AT IEFT  IETELN THIWC 3T &
for ot @ TROrT AN & wfa SN A gr
TEE WIAFANE | WA AT
HEAT TF AT STerdT gRIT | g8 &
FIXH FIN 7 FAT AT A WOF &
M ] ]\ & fAg o @+ 39r-
T AT g ) A AT g €
STET T WO 1 gFEe" 8w gy
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WINT FT TEFT HT ATHT 7 H fIF1
FEAT IS, O g1 gH SeHT IHfq FX
FIE | EHHI IET 9T GEHQ AT
FT &1 ggra > grn e afge
FT AIX agd & TR | TR A
T ag § Agr fFar a1 gw weAt are-
WYY &7 IAT FIT § 6T 7 1 g |

G waS fagmar F sEe Wy &
g weww aifga &1 AT e A
21 g faeme & sgady fafaw g
d AW w9q &g arias fe=ara qur
9F AT F FIW AR I, TEX &
ar geqY v Arfes q1g a1 mytho-
logy % wasgad 1 adrarw & fr
TS §&Y F AT SO0 | UF T qren
LA S

= § A GIEHIR {7 974w ¢ fw
g faga & ST g AR FT GEIAWT
e F4T A1fed /i Fgedt &1 fawmw
s VI 9T AT A1fEgd |

[For English translation, see Appen-
dix IV, Annexure No 147 ]

SHrI H P SAKSENA (Uttar Pra-
desh) Mr Chairman I rise to support
wholeheartedly the Resolution placed
before us on the 26th February last by
my honourable and dear friend Shri K
Rama Rao.

(Mr DepuTy CHAIRMAN 1 the Chair)

When this Resolution was discussed
last, I found myself 1n the happy com-
pany of such eminent and literary
giants as Shri1 Benarsi Das Chaturveda,
Shr1 Ramdhar: Singh Dinkar and last
but in no way the least, Shr1 Kaka
Kalelkar All of them while support-
ing the Resolution, expressed their dis-
agreement with the 1dea of literary
men seeking any sort of monetary
assistance from the Government, and
with that view of the problem 1 was
and I am in enfire agreement To "ny
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rmind, a man of hiterature, or {o1 thai
matter, a lover of literature, when he
seeks money for the product of his
bramn, that production 1itself becomes
of a lower degree The pleasure of
brain work, the study of literature, Lies
m the work itself. It 1s incapable of
being converted into coins Ved Vyas
never asked for any money for s
great work Valmiki wrote what he
thought his duty to write No literary
man has ever asked for money as the
price of his production My hon (riend
Shri Rama Rao who 1s unfortunately
not here at thig time travelled all the
way from Vikramaditya to Bhoj, fiom
Macaulay to Jefferson, from Roosevelt
to Gen Franco, from Confucius to
Firdaus1 and all that But what he
concluded from his long and varied
journey was that men of literature of
the present day should be assisted by
Government With this aspect of the
Resolution, I beg to submit, I am not
i agreement Of course, he offered a
very distasteful suggestion, he made a
very disdainful remark—that Sanskrit
was a dead language But to that re-
mark my hon. friend over there—
Shri1 Misra hras given a suitable reply
and therefore I will not touch it Sir,
my hon. friend Moulana Faruqi, who
too 1s not here, spoke of Barni-—a very
learned man who wrote much about
India and 1ts old and ancient glory.
Had Moulana Faruq: been here I woula
have reminded mm that India was
glorious not only in literature but olso
In spiritualism There was a very
famous and noble gentleman known
by the name of Moulana Rumi who
spoke about Banaras:

S FATH agr w198 WA HqET LT
g7 faveEnd a9y sgnd 1y 557§

He had adopted Banaras as his resw
dence and he said that he would not
even think of leaving Banaras and
taking s abode elsewhere because
Banaras was the centre of pilgrimage
for the entire world and for the entire
humanity, and he looked upon each
and every Brahmin—by Brahmin he
certainly meant intellectual people
men of god-like habits, manly people,—
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Ire considered everyone of lhem a»
descended from Ram and Lakstmau.

So, that shows the greatness in
which India was held during those
days, but then, Sir, comparing it to
our present day condition, we are not
to go and get satisfled by our ancient
glories. We have to recover that lost
treasure and we have to rebuild India
in conformity with the present aay
requirements.

Sir, talking of old literature, can
any country produce a work equivalent
to our Panch Tantra in five parts in
which the entire realm of politics is
discussed as a dialogue between ani-
mals. I invite you, Sir, to imagine the
idea behind the way of teaching
politics to the common people. What a
new and novel way of doing it! Then,
Sir, we have Hitopadesha, a master-
piece.

In this Resolution, Government is
requested to appoint a Commission. 1
have got such a bitter taste nf these
Commissions and Committees that 1
do not at all believe whether this Com-
mission that is contemplated to be
appointed would do any good for the
cause that my hon. friend Mr. Rama
Rao advocates.

If there be one individual at the
helm of affairs in the person of ithe
¥ducation Minister or the Deputy Edu-
cation Minister who has got any idea of

- literature, any love for literature, who
wants this country to be great so far
as literature is concerned, the men of
literature—in that case will not have
to seek the assistance of the Govern-
ment and will not have to make a
request to the Government to appoint
a Commission, but the Government
spokesmen will come themselves to
those literary men in order to seek
their assistance in rehabilitatinzy and
re-stabilising our literature. This is
how I lock at the problem and I hope
and pray that the present Ministers
in charge of Education will think more
of India than of Asia. After all, India
is to be rehabilitated first before we
think of Asian countries and Arab
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L.eague and cultures of other countries
surrounding India.

Sir, one great subject that should
engage our constant attention is the
care of our morals. We should not lose
gsight of the moral standard of the
common man. If our morals are raised,
everything will be good but if we go
down and down in our morals as we
are unfortunately at present, I do not
gee a bright future for the country. 1f
Government begins to give monetary
assistance to literary men for produc-
ing good literature, I am afraid thera
will be a blackmarket establishcd in
that fleld also and literary men will,
instead of producing good lterature,
compete and adopt all sorts of un-
desirable methods to get their books
or other productions accepted by the
Government. And this is happening in
the mautter of text books of schools
even today. Being a humble author, a
poet and a journalist, I see what pri-
vations those wWho depend for their
livelihood upon their own brain work
have to undergo. There are ocecasions
for men of literature, poets, authors
and journalists, when they have to
depend upon the charity of friends for
their daily living but all that is im-
measurable joy compared to loss of
dignity that one has to suffer when
one seeks monetary assistance. Tulsi
Pas was a poor poet and yet under
very adverse circumstances during the
time when India had lost its soverei-
gnty, he composed an immortal poem
which is the pride of India even today.

This Resolution, Sir, will, in my
opinion, bring some awakening to the
responsible Government. It will open
their eyes to see in what deplorable
manner they are neglecting one of
their most important duties. If it
serves even that little purpose, I shall
be satisfied. Sir, good literature canr
not be had for the asking. The least
that the Government can do 1s to seek
out men who are fond of literature;
they will not come to them of their
own accord—they will have to be
sought after and, in that way, all the
country over, they have got to select
and pick up men who are fond of
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literature, literature of all languages in | give moral tone to our life and try

which this country abounds. There are
Iiterary giants even today but they do
not apply for assistance,

With these remarks, Sir, I support
the Resolution.

SHRI T. R. DEOGIRIKAR (Bombay)
Sir, though I appreciate very much
the spirit of the Resolution, I have
serious doubts about 1ts implementa-
tion. I shrould like to know from the
Mover of the Resolution whether he
wants more literature to be produced
or whether he wants the Government
to help the authors who produce lite-
rature. I encyclopadias are to be
compiled Government aid is nece-
sary. If big works under joint author-
ships, are undertaken, Government
must come forward tc help them

SHRI RAMA RAO (Madras): I did
not exclude encyclopzedias.

SHr: T R DEOGIRIKAR If, on the
other hand, we want to help the
authors, we must define authors and
books also. John Ruskin 1n “Sesame
and Lallies” has classified bouks into
three kinds He says there are the
books of the hour, there are the books
of the day and there are the books
for all times. Books of the hnur are
sold before ten o’clock in the morning
and I do not think the Mover of the
Resolulion has that class of books
before himm Then we come to the
second category, books of the day
“These books are in abundance in our
country at all places and m all iangu-
ages. Many of these books die kelore
the death of the authors The baser
elements in mankind are enkindled by
some of the authors in these books and
they deserve an early death This class
of writer has got commercial tendencv
in him and he knows his job very
well Now, we come to the third cate-
gory, books for all times, that is a per-
manent literature Authors in this
category have got something to give
to the people They want to tell us
what is Satya, whatis Siwa and what
is Sundara In our excitement of daily
life we forget the basic principles of
life itself and run adrift These sages
of learning try to bring us to our own,

|

to0 mould our character But il 1s
going to be very difficult to find out
this class of authors They are the
worshippers of the Goddess of Learn-
g and not the Goddess of Wealth
‘Sr1’ and ‘Saraswati’ that 1s, ‘wealth’
and ‘learning’ have got naturally diffe-
rent abodes. A man of learning 1s
proud and would rather die in puvert;
than go to any person for helr

FY 23T =g
T Oy FeEqy
ATEY HIg
“Which self-respecting man will say
‘Give me for this accursed belly’”
This 15 the attitude of this class o

writers They do not care for th
patronage of kings.

T qIET A g
wlr a7 gaemy
TR argfer o
“Oh, King, 1if you have no regard fo
me, the less I have for you. Here
go” That is the philosophy of thes
authors. They are inwardly happy wit

their light and learning They are out
spoken, they are careless and they are

fearless The author would never
.go after Lakshmi whom he con-
siders as fickle Though thesa
sages of learning are not after

wealth 1t 1s our duty to supply them
witlr wealth. But the main difficulty 1s
the problem of finding such authors.
Dante wrote ‘Divine Comedy’ vith the
blood of his life, says Carlyle There
are very few fortunate authors who

have achieved both Sr1 and Kirta
during their lifetime Many such
authors achieve success after their

death But i1f we are fortunate to know
them it 1s the duty not only of the
Government but of the society as well
to go towards them and help them.

The suggestion made 1n the Resolu-
tion of appointing an Enguiry Com-
mittee seems to me futile Do the Gov-
ernment not know what 1s needed 1n the
country? Is an Engury Committee
necessary for this purpose? Also the
matters suggested in the Resolution
for enquiry are not clear Take the
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first item for instance. Is it intended
that an author should not only write
books but publish them and sell them?
What does the poor author know about
publication and sale of books? Is be Lo
open a book-shop and also a publica-
tion department? Is he to undeitake
this publication business of which he
knows practically nothing. If you want
to kill a budding author it is better
to make him a publisher and a sales-
man too. Unless you have a variety
of books and a large capital you can-
not have a publication department,
much less a book-shop. I know many
renowned authors wno are exploited
by the publishers. But if an author
gets 10 to 15 per cent. royalty on the
cost price of the books he must be
considered very fortunate. About 40
per cent. of the total cost is taken up
1n printing, in paper, mn binding and
in get up. No bookseller will touch a
book of general interest unless he is
given 20 to 25 per cent. commission,
and the remaining 20 to 25 per cent.
is left to publisher who runs a risk
of taking over the publication of the
book and who has got to wait for a
number of years for the sale of it. Let
us therefore not help the author with
the object of enabling him to publish
and sell his books.

Then there is another item No. 8
wherein it is stated “Nationalisation of
production of text books (rom the
lowest to the highest classes of schonls,
colleges and universities”. The object
is a most laudable one. But 1 am
doubtful whether it will be successful.
It is after all for the State Guvern-
ments to standardise text-books. The
Bombay Government for instance has
got standard text-books for the pri-
mary schools but they have not taken
on hand other text-bookg on sther sub-
jects. For instance there are no text-
books for arithmetic, history, geography
and the other subjects. I personally
think that it is not possible for the
Government to do so. Apart from the
business side they have very few
Presses at their command and it will
be difficult for them to have standard
text-books unless they invest large
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amounts in the printing business. Be-
fore standardising text-books we must
ask ourselves whether we have got a.
standard language. It is said that
language changes every ten miles., So
are we going to standardise language?
Then there is another problem. The
capacily of the wurban boys and the
rural boys is different. So all these
factors will have to be taken into con-
sideration before laying down certain
programmes for action. I put a simple
question. We have not been able tc
nationalise our dress and every now
and then we are told ‘nationalise this,
nationalise that’. It is very difficult to
adopt simple things. We may be able
to pass Hindu Code Bills ten times but
it will not be possible for us to nationa-
lise our dress. So before accepting
item No. 8 we will have to give con-
sideration to these factors. 1 wouldi
request the mover of the Resolution.
not to press it to vote because I con-
sider it humiliating to place these
things before the Government. 1t is
their duty and they must do it.

AN HoN. MEMBER: They won’t do.

Sur: T. R. DEOGIRIKAR: It is not
our fault. What else can we do?

I would request the Government to
take all the suggestions into consi-
deration, suggestions made on the floor
of the House on the previous two days
and the suggestions that are being
made today. I should like to offer few
suggestions on the subject. Financial
aid given at the commencement of
work enslaves the author. But if it is
given after thre completion of the work
it ennobles him who takes and him
who gives. Therefore I am going to
suggest that our Government should
give ten prizes of Rs. 10,000 each.
Other nations have adopted it. These
prizes should be given not for indivi-
dual works but for general authorship
and on subjects such as philosophy,
literature, scientific research, politics,
economics, medical research, history,
sociology, and agricultural and techni-
cal research. Rs. 10,000 will appear to
be a very big sum but just consider the
winners of cross-word puzzle prizes.
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They are given one lakh of supees and
Rs. 50,000 Those who have become
successful in these crossword puzzies
have become brainy tellows in this
land of ours and nobody 1s paymng any
atiention to them. Therefore I say thal
ten prizes of Rs. 10,000 each are not
very prohibitive. This suggestion
should at once be taken up by Govern-
ment.

Then there 1s another suggestion.
Government should purchase at least
100 copies each of the selected books
i all languages and should present
them to hibraries, to universifies and
colleges That will greatly help the
dying authors My third suggestion 1s
this If a foreigner comes 10 this
country and if he asks us® “where 1s
your national central library?”, what
are we to say to him? We tell him that
we have undertaken a Five Year Plan
costing about Rs 2.069 crores, we tell
him that we have got 55 Community
Projects, we also tell him that we have
opened 11 laboratories, but if he were
to ask. “where is your national lib-
rary?”, what answer can we give®? We
have to admit that we are fighting for
priorities and unfortunately. learning
has not that priority in the present
set-up of our country. We are learn-
g because we want to earn T.earning
for learning has become a slogan of
the dead past So I would request the
Finance Minister and the Minister for
Education as well to exert all theiwr
influence and raise the amount of
Rs. 2,069 crores by one crore, and
make it Rs 2,070 crores, and have one
national central Iibrary in this countiry
as early as possible

MR DEPUTY CHAIRMAN We
have one in Calcutta. Perhaps *be hon
Member does not know.

SHrr T. R DEOGIRIKAR' But my
conception of library is different from
yours, Sir. I am dreaming that we
should have a big building in the
centre of which the mother of langu-
ages—Sanskrit literature should be
kept, and there should be 14 buildingg
where the literature of all ine rerog-
nised languages should have a place
Eech language which we have recog-
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nised should have a different block.
But English should not be excluded,
nor the foreign languages. If we have
such a hibrary, it will be a glory to-
our country and 1t will also help the
authors and the general reading pubhic.
So if this one item 1s taken up by the
Government and a national central
library 1s established, I think the
tuture generations will bless them and
they will not say that India i1s being
made a nation of shopkeepers and agri-
culturists and peasants. If we want to
get away from this blame of the future
generation, I would pray Governinent
to have this national central lLibrary
as early as possible.

Then, I have one or two more sug-
gestions to make The Bombay Govern-
ment has undertaken publication of old
books They have brought out the
works of Tuka Ram and have priced
1t at Rs. 5. It consists of three volumes.
I would request Government to under-
take such works if they possibly cen.
And~ my last suggestion 1s, and I am
talking about the Bombay Government
of the British days. As soon as the
British Government settled in this
country, they did two or three things.
The old Sanskrit works were revived;
District Gazeteers were publhished; and
though I cannot say for the whole-
country, but as far as Bombay 1s con-
cerned, they brought out dictionaries
which are standard even today

SHr1 K. S HEGDE: Also in Madras.

Sirr T. R DEOGIRIKAR' So I
would request the Government {0 re-
cast these old dictionaries and bring
them up to date and to have District
Gazeteers 1f possible I tell you there
1s nothing but praise for these works
which were done previously by the
British Government So we should re-
cast them and bring them up to date.
These are some of the suggestions
which I want to make At least mv
suggestion about dictionaries and
District Gazeteers should be taken up
at once by Government. Sir, I support
the resolution.

Surr KISHEN CHAND (Hyderabad) -
Mr. Deputy Chairman, Sir, while 1 am-
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in full sympathy with the idea under-
lying this Resolution and fully support
that authors in various languages
. should be given every help to enrich
our literature, I beg to submit that
any type of Government nelp, any
support financial or otherwise by
Government, is not going to develop
the literature of this country. I sub-
mit, Sir, that there are certain funda-
mental and basic factors which are re-
tarding the progress of these langu-
ages in our couniry and unless and
‘until we set right those fundamental
.defects in our social, educational and
pol tical life of the country, no ainount
.of Government help, no amount of
.Government subsidy, nor the appoint-
ment of a Commission is going to prop
-up these languages which, in spite of
their vich heritage, are decaymng at
present.

In my opinion, the main problem is
first of all the standardisation of our
languages and their separation from
the dialects. Though we recognise only
14 principal languages in our couniry,
there are hundreds of dialects and I
_sometimes wonder that instead of re-
-viving these principal languages, there
is a harmful tendency of reviving the
dialects. Hindi is the principal langu-
age of this country and yet 1nstead
of supporting Hindi efforts are ma le
to revive some dialects in Eastern uU.p.
or Western Bihar or even n the
Punjab, which are doing a great harm
to the national language of Iundia.

So I come to my three principal sug-
- gestions which are very essential for
yeviving these languages. You cannot
‘keep any language going umtil there
is a demand for its literature. And
what is the demand for literature in
the country in these languages? These
languages are not prescribed in the
-universities or in High Schools as com-
pulsory subiects. They are in most
-universities just optional subjerts. 85
per cent. of the students do not take
these languages as compulsory sub-
-jects. In the Government offices, the
qocal languages are not used except
at the village level for the keeping
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of village records. In common sovial
talk. in cinemas. in libraries, due posi-
tion 1s not given to these languages.
How is it possible to encourage these
languages and promote their literature?
A haphazard solution is not right and
will not really lead to any results and
I would suggest certain concreate things,

If we really want these languages to
flourish, we should first of all see what
is the position of these languages from
the point of view of their distribution?
We have got about four or five g.inci~
pal languages in the South—Tamil,
Telugu, Malayalam, Kannada and
Marathi. These five languages are
spoken in the South which has a popu-
lation of 12 crores and which consists
of the Madras Presidency, the Bombay
Presidency, Hyderabad, Mysore, Trs-
vancore and Cochin. The population
of these areas is nearly 12 crures and
these flve languages are spoken there,
Then there is West Bengal and Orissa
with a population of nearly four crores
and two principal languages—Bengali
and Oriya. And then we are left with
about 20 crores of our population
speaking principally Hindi and many
variations of this language, for in-
stance, Punjabi, Rajasthani, Maithili
and so many other dialects; but the
principal and main language spoken
by these 20 crores is Hindi. This is
the linguistic distribution of our pepu-
lation. I really admire the pational
spirit of the people in the South that
they very gladly accepted Hindi as
thre national language of our country.
It was a great sacrifice on their part
and we should welcome it, and we
should keep that in view when
we enforce the claim of Hindi
on the entire population of this
country. It should not be a ques-
tion of forcing the language. I find
several hon. Members here trying to
force the Hindi language on others
who do not understand it, by speaking
in that language and ignoring the
sentiment of those who cannot under-
stand it. Instead of doing that. we
shrould really create such a big litera-
ture in Hindi and enrich that language
in such different ways that out of sheer
desire, those whose mother tongue is



Commission on [ 24 APRIL 1953 ] Indian Literature

3997

not Hindi, may start learning it. Let
the compulsion come from their own

3998 :

regional language, that the regional

voluntary desire and not from Govern-
ment level, and not by the help of the
Constitution, because that type of
compulsion is not going to help Hindi
or its propagation. On the contrary,
many people are going to oppose it
and thereby retard it from spreading.

Everybody cannot be a linguist, and
we should so redistribute our social
life and our political life that any
individual person is not required to
learn a large number of languages. We
lightly say, ‘“Oh, vpeople in E:.rope
learn several languages. What is the
harm if any countryman of ours learns
English, Hindi, and three or four
regional languages like Tamil, Telugu,
Malayalam?”, and so on and so forth,
and add Sanskrit on top of it. As if it
is very easy for every one f{o learn
six languages!

Therefore, Sir, we should first of all
insist that our countrymen are ex-
pected to learn only three languages
at the utmost, and these three langu-
ages should be Hindi, which is the
Rashtra Bhasha, English, which is the
international language, and only one
local language which should be the
mother tongue. If we restirict it to
these three languages it will be possi-
ble to encourage and continue the
teaching of these languages right up
to the highest level.

Sir, this question is immediately
connected up with the question of
linguistic provinces. It is unfortunate
that in such a simple resolution that
question comes in, because in a mnlti-
lingual State you have many regional
languages, and if every individual
were to learn all the regional langu-
ages, he would have learnt s> many
regional languages that he would have
no time for Hindi and English. So.
naturally, first of all, we have to make
uni-lingual States in this country.
Secondly, the court language of that
uni-lingual State must be the regional
language. Thirdly, in the educational
system we have to so adjust it that
all schrool education is imparted in the

language is taught as a literary subject -

up to the school-leaving stage. If we

insist on that, we shall have created
a market for the literature of our”
country, When we have taught these -
languages as compulsory subjects, it

means people will continue to read

them and there will be a demand for

their literature. At the wuniversity

stage also, I would like a division of -
the university education into two .
parts: education up to B.A. degree and

post-graduate education. I would like

that the graduate education should be

carried on through the medium of the -
regional language alone. The post- -
graduate education may be through

the medium of Hindi or English. But .
the teaching up to B.A. degree must

be in the regional language.

Sir, there is another big handicap -
to the growth of these languages, and
that is the script. The sound of alpha-
bet is exactly alike; there is absolu- -
tely no difference. When we come to -
the script, there is a vast difference.
Every language has its own script. The
actual learning of the alphabet may -
not take more than a few days, but
if one wants to do fast reading, it raay-
take even two years’ time to master
the script of any language. Therefore,
if we are really sincere in our desire -
for the growth of our languages in
this vast country, there is only one
way, and that is a common script. I
do not know what that script will be.
The Constitution prescribes the Deva-
nagari script. But any script which is -
commonly agreed upon by all the prin-
cipal languages of the country smould -
be imposed. Until we agree upon that -
<eript—be it the Devanagari scrint or -
the Latin script or a mixture or a re-
vised script—it will not be possible to
create a love of literature. 1f we adopt
one script at least the whole rrobiem
of linotype machine or monotype
machine or typewriting machine or -
shorthrand will be solved and we can
imagine the amount of saving that it
will lead to. With only one script we
will be able to print all the literature-
at the most economical price. When
the script is the same, and the source'-
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e eaerar fast s ag Ewar
IT TATH AT AT HAE AW & afARTA
T fricy it e ww A R
T 1 @y f2aT | 780 WA A OF
HOTATS Srae @Y, TF G
AT Y EEqT Y, IJF  HeAd
forret T g, Foreeft swrareord agt =it
3 g ST AT AT G FY  qFeq™
7L g a% fF o1 qW FT R

Surr KANHAIVALAL D. VAIDYA  ZATR &fadi 7, ¥@#i 7 siv orwrd
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[Shri Kishen Chand.]
-of all these languages that is Sanskrit
4s the same. it will be far easier for
~gur countrymen to learn various
regional languages and help all the
“diteratures in their development, ]

In conclusion, I support the spirit
of this Resolution, but I submi. that
until and unless these fundamental
defects are removed, no kind of Gov-

" « ernment help will assist in solving the !
problem.

oY FZNT o &7 (TF AT ) |
ITETT WERA, ST TEATT AT THA
- 3w ax faw B afsegor ¥ fa=me
gFz fFq 14§ @ wEE & S
T WTEAT . SEAT AT § WIAATT gIEd]
T wr4a frar & freg o8 g9 TG
¥ 37 a7 FY AT FIA & fF ag g
fad g5 sT T agi A @1 ag A9war §
- fegd wft g Em o FET &
frzg 3w d oF dawax (welfare)
T ST FY TATIAT FT TS QU FL G
" ® AT | ag FarAr AE R 5w i
FT AEFT IR, FEFAT I, AT T
CHR e qT A faay wrwer ga
W faad  ag T oA g wER
FRT AT AgT FF @A WK IW
fETE Tt FA R 5ot swrazAFATE

afa fag faddy aradi & fedy 3 s oy

" ST fRar, W AT @A Y H >
W ET I AT FIT FT HIT AT F2747
ar 3 gar w7 &, HaF §, o
foegid o2 waat WX wsw wrET
W FC AT FhE F faar wiw
Foa%F 99 97 29 3] F geE TF 4w
T AT gF qE qEfa dar gE A
LA AR ¥ frar gz owd ) A" A
2 FaadAfas wfa g A gl -

fo it & wod S F1 S ArEmt
Ffadgumar g FO MR @5 TOET
# W A agT § A A G &,
a7 &, farFTe YA 7Y | u oY
T F, AR F q FE o 5w ge W 4,
aga & OF @ g forgla sy e
FTT AW HY g S &Y 9% A
aga & g8 g &1 o gt
Afgefiereor ot =7 Tt d37 §, SAwT
FaT T §, 9% ofEe SrEr g
AR I A fre aeg & qoframdl st
F Amw ¥ g9 F fAg  mwueAT wge
Ffaai F1 278 GUTT F1 Ie2T FY, T FIHI
fafes &1 s FT qEgrew Sy
aga 38 gt aeg afy g Wit ‘At
T’ I FT T Gre Jra ar fwT a7
AR STEY  TESS W ST FY

‘UF q€F 9 ST | T agh ar qrd

T UF AR A T A A gL §
7] afs 1% orfey orsmy ¥ g|T%
F Fearor & fAq g5 F@TE @ Aww-
TITT FXF AT I T § 1 gh
il TH AW H UF GHT Ffeq F7 AT
faa® gra &7 5@ AW T T I
T8 AR Args AR armfaw wf<

F QU Fad | @ w; avgfamre
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F T @iAar wwgd At | oweFY ag wew g iy frgds fen |

F1 FAAAT F a9 X qofa® Ff= g1
T 4 TUST FTAR AT, ST TAFA,
gl A sawt s i |
TARAF FAST @PN A SO G
HIT TFIAJT & foq AW F1 HET TFAT
AR A HqTAT FAT g F ag qraw g
HEET AT AT QY FAr g oafz
FARY AT AGTAY FH L BT SFIAAT
1 7 T AR, 77 TS TG @ T
IAFY AV 7T Y wifaF W wreias
=Hifg ® A K f9aw AragmFar g,
Iq% g ¥ faar ag  faw AR
grrfas wfe o7 qE THAT 0 7 aqv
WA T WA GUESF wAWA
FTHTL T AEATRT F7 0L AT Arfag
@1 & faq w7 Faw 997 Wr g 1 gAn
FEITTF Wgrad s WA 7 Fwifaar,
W AR faFarieea # 997 7 4 |
F €49 39 T4 § AAT § TG IT G-
QT A AAAT AT AV | AZ TES TF FY
iy oA gfqafedr o wdma =fy
&Y, TG TG F 97 {00 9507 FQ@
4 A &34 WO SAFew 7 agi fararow
ferarar | foeg e gt w1 3foR
FAAT & W I FAA g7 A T A
=] fagy ¥ SO ¥4 & 77 35 arw
FEL AT § TG A0S A0 foAma 3gF
FF AT AL W1 AT & T F
R ag a9 frz war 2 | feeg g gy
® TWISI & S FAAR F ITEA
Ig AT F AL qAAT § HR TN
THAAT FT AT E A FET A FILW
FAST AWl & faeil 7 IeaIg qar av
w g ARAg e s ART I W@E
fv a8 97 agwraArd faasr =

|

9 qfeq Srargand it Ioora wa &
T IgA g F AL F AT g7 Far AT
fer ag sefta Hepfa o fereqor 1 qgTr
FE W R AR & A ¢ e wd
T &R foe § gosr e
Apfa wR foaw #1 vF qge 3
T AR 99 fEar 7 5 ¥ a@R
AR T FY F@ OO ag &
AEE FL | AAF AT FIOTE o gy
TR 39 faamr | 16y w9ez & 1o
™ W H wivs o) wmfas ooy
FAT AL gHIE | 0T AT ST
q9 G g, I qrESgErdr spaedr
I @I | mi g Jar &7 waTs
F fag Mt F0E o |/ FH 7 I
9y § A A I35 AT
WETRRFIH @G | &
FT IG & & aC §  Fafeqt v
foae gY 2 F 99 2faet o &y 7
TE AT & W AT BT<H § T Hoear i
FY EY AT agIT g | g8 ufen g
AT o ;T sgaeqr §, AT S
AL & a8 TS qES griAAT F  FA
® A qt 7g o= gATe fggrneT grivat
F 99 9C 99 @y § fomsr f& @ ar
FIE oy Agy & fom Aewfs W)
foe orad F1 & FT g9 I} W F
frator #7 o1 | &, fom wgrgew &
AT 9T A 39 ST HT AW IgT F18
g W FATETAT ST A mrEHy v
& T 37 qETr ATEA F7 Forar @
Sraw §, IAET WEAAH! §, SAH
faar<l &, ZAT TET A1FT AW F1E
SO AgY BA Z 1 F AT WA A% IAT

FAAT TIER F AT g & 59 U TS ArETSAArE & aF F1 frEn °

FYGCRT ZIT AT &7 QLT F1AFAT |

|
I

T AR IR g WY g AEAF 2 )
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O T AF &1 & FC I9 fAaaT
F&T f5 9 gug v afq 1 qfg=

g4 it o amrfas o afas
Fieq AT HIT T AT F TR_ILTHF
FfadT T # AT FEAT 8§,
TF 04T quTST sqaeqT F1 FIH FCAT &
fogar Trsafyar woaar fwar #7 9
o s fog sEETena S 9
| IE @ g arafs ag g
ALY, qg AT FIATAIET TGV gAY
Y & FT FEATT AET | FHF  HiATHT
T8 Tg T & 7 o w7 wfrard
FIF ST AAGTATE AT AST A
fgen feanr T fowr &a=i A 8T -
FIU A G (57 9= I8 TAH G0
T AT G aEa aw F frior 7
T O i & AT A AT AT
2 foay o o 7 grarfos 7 mfas
Hfr QT &1 R 2 & FeL I8 @qq
e 27 fomd meeT e Ay
AT FT WA 21 | RTF W9 3@ &
for foraa st 7 3w faww o T@Te
fear Sgiq S g O aTE I TN
A g R am F Aga a9 ¥
W AR, I F FH A F T
AR AW FFEA T A gaE,
S FEF § AR TAFITE T WG AT @
g, T FE A qEATEIE §, IFF
o9 A1 IAFT af@rT a7 F1 fmrLr
& fermre gt o g wifew wEl w3
FATAT &, FOS! A7 geIfe 7T & 9=
q T IHY T Y T 3 FY qIHATH,
T F I &7 QISAT § FOHT SAraeT
AT FLIAZ | A S AT 7 qry
feafa @ So%  weaT @ FTFIT ¥ Aew
FE 8 I AW ¥ fad Y e o
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W FT AT QT F fqg HUAT AT
FWY W, g gFar g fF g
ferd g7t F@ 7 gY a%g ST &
famt 4 Sy #wa @ W% gHE
Faife I gy fog famm & sgdr
TE g I e AT QU W & fod
T FAEHCT T § HIT T0 A AT AT-
s " mfas wf N e #@mw
qqH ¥ faa faum &Y S WraAE &
IR QU FA F fom gaeEe ®©
FT AN ofgadl &1 ITAN FL,
e for srfe i qraa ¥ g9 fear
# S T FT AFAT g qG TT qHOA
TR T 077 | TF L FIF T NI
2 gy f& =@ fean & swax ax
afFar F™ FF, TF  Jufag|

AT F7 TIAT A, UF IAGIL €& il
THAT |, TS FT AIGA A7 | gH
g9 AW faw T T8 @ AT AT q@T
5 |

[For English translation, see Appen-
dix IV, Annexure No. 148.]

SHRI S. MAHANTY (Orissa): Mr.
Deputy Chairman, though I welcome
the spirit of the Resolution, still I am
not in perfect agreement with many
of the provisions of that Resolution.
Sir, it is a misfortune that after we-
got our political independence, when
we expected an efflorescence in our
national literature, a period of decay
set in mostly in all provincial litera-
tures. I myself am an author end I
can speak with some amount of ai:tho-
rity so far as the Oriya language ond
literature are concerned. Sir, after we
qbtained independence, not a single
work of major importance has been
published in that literature. The same
thing holds good about the Bengal
literature also. All those talented
writers who flourished before the war,
in the post-war period. most of themy
have relapsed into inactivity or silence:
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Sir, I do not believe that the Staie
is the best patron to inspire authors
1o produce major works of impeitance.
I would invite the attention of the
House to the golden period of Sanskrit
literature, the Gupta Period, and I
‘would also invite the attention of the
House to the Golden Age of English
literature, the Elizabethan Period, and
the Renaissance Period in Continental
literature. If we analyse the guiding
trends of those periods, what do we
find? A spirit of revoll permeated the
minds of those creative and powerful
thinkers. So, a living literature cannot
be brought into being by mere spoon-
feeding by the State. On the other
hand, there ig a danger there in that
it might lead to regimentation, and
that .is my complaint against the
present-day Soviet literature.

SHr! K. RAMA RAO: Nobody has
suggested regimentation. I only want
a commission of enquiry. \

SHRI S. MAHANTY: When the State
comes in and patronises the authors......

Sirr K. RAMA RAO: The whole
criticism on that side is wrong.

SHRT S. MAHANTY...... there 1s every
chance that the authors would be asked
‘to produce so many pamphlets on the
River Valley Projects or the Com-
munity Projects.

Surr K. RAMA RAO: You suffer
from suspicion.

SHRI S. MAHANTY: The hero of a
drama or a novel would be an engineer
as we find today in the Soviet litera-
ture. and we would not any more find
those noble characteristics thrat we find
in the heroes and heroines of our
glorious Sanskrit classical literature.

Now, I am in perfect agreement with
my hon. friend, Mr. Rama Rao, when
he says that a Commission of Enquiry
should be appointed to go into the
present conditions of the various pro-
vincial literatures. I think it is long
overdue. The present condition is due
10 the fact that nowadays authorship
has been turned into a commercial
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pursuit. Writing a book has been
equated to an industry like biscuit-
making or bread-making.

Another point has been raised in
the course of this debate, and that 1s
about Hindi. I do not know how the
question of Hindi came in at all. Sir,
I am a great admirer of that language.
I am in perfect agreement with those
who feel that Hindi should be the
lingua franca of India. We often feel
awkward in exchanging our thoughts
in a language which is alien to us, but
at the same time it should be borne
in mind that, if we analyse thre linguis-
tic history of .India, even in the days
when Sanskrit was at its zenith, many
of the edicts of the Emperors were in-
scribed in the regional languages. So,
were the edicts of Ashoka. Buddha,
the great preacher of Buddhism,
preached his religion not in Sanskrit.
He had to take recourse to the provin-
cial dialects and literatures. And we
find that even in the hey-day of San-
skrit literature so many languages like
Magadhi, Sauraseni, Paisachi and a
host of others were prevalent. If we
turn our attention to Sanskrit drama,
what do we find? Though Sanskrit is
used for educated characters, for

. women and rustic characters, Prakrit

is used. The Bharat Natya Satrain
clearly laid down this rule of dialogue
writing, which was followed by poets
like Kalidas. Therefore, you cannot
say that Hindi should be enriched at
the cost of the other provincial langu-
ages.

SHrr N. S. CHAUHAN: It is quite
wrong; nqQbody has said it.

SHRI S. MAHANTY: Yet how can
you explain that while vast sums are
being spent for patronising Hindi and
Urdu. no other provincial literatures
are getting any consideration? If you
say that Hindi should be the lingua
franca of India, I have no objection
and it is all right if any amount of
money is spent on it, but why Urdu?
Urdu is only a provincial language.

Surr N. S. CHAUHAN (Uttar Pra-
desh): Urdu is a style of Hindi.
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SHR1 C G MISRA (Madhya Pra-
desh) It 1s not a provincial language

SHrR1 S MAHANTY It has heen
accepted only as a regional language
but still vast sums of money are being
spent on patronising the Urdu langu-
age It may be that some persons 1n
authority have a fascination for Urdu,
but at the same time they must re-
member that others also have their
own fasciations for their mother
tongues So also, when you say that
Sanskrit 1s a rich and anctent langu-
age, I have no quarrel with 1it, but we
should not at the same time forget
Tamil literature which 1s as old as
Sanskrit Perhaps 1t 1s older than San-
skrit  Therefore 1f we go into these
controversial matters about difterent
literatures we do not know where we
will end We have to discuss the sub-
ject with a scientific accuracy which
1t abundantly deserves So far as the
Iimited question goes whether the
State should extend its help to the
growth and development of Indian
Iiterature, I am 1n perfect agreement
with the author of the Resolution, my
esteemed friend Mr Rama Rao I am
deeply conscious of what the Soviet
Government has done 1n this direction
The other day I was reading that
Manchuria had no literature of 1its
own, but after the Soviet Government
took 1t over, they gave 1t not only
a language of 1its own but also a lite-
rature Today, Shakespearean trage-
dies are being translated 1into the
Manchurian language and are belng
staged there It 1s a great achieve-
ment Therefore so far as 1t does not
end in regimentation, I ame In agree-
ment with the view that the State
should do something to enrich our
Iiteratures In this connection, I should
commend the action of the Madras
Government who some years ago, 1n-
stituted Poet Laureateships in the
different regional Literatures in Madras
which encouraged many authors and
writers to produce works of major
mmportance Here I should like to
plead that the Government of India
also should do some such thing not
only for the progress of the Hind:
language but also for the progress of
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the different provincial languages, the
important works in which can be sub-
sequently translated 1nto the Hindi
language so that 1t nmught provide us
a vehicle for a better understanding of
each other and pave the way for our
mutual understanding and thus make
Hind: the lingua franca of the country
And I look forward to the day when
Hindi will be the lingua franca of the
country enriched by the best products
of Indian thought and creative genius

Tue DEPUTY MINISTER FOR
NATURAL RESOURCES anp SCIEN-
TIFIC RESEARCH (Ssrt K D.
Maraviva). Mr Deputy Chairman, L
thank the hon Members of the House
for the very instructive debate on this
Resolution The House 1s aware that
this Resolution wag tabled in the last
session but as it was not high up in
the ballot, we could not get the
opportunity of discussing 1t I am glad
that this time the Resolution has been
before the House, and has had ample
opportun ties for discussion I am
especially glad that the Resolution was
moved by one who could speak with
some authority I read quite carefully
the whole speech of the mover and
also those of the other hon Members
and would like to offer my comments

on them later on But first 1
11 AM would hke to submit before

the House all that the Govern-
ment have done 1n this connection so
far to stimulate and promote the cause
of lterature in the various languages
of the country that are listed in our
Constitution Let me frankly confess
that 1t1s not my job to offer comments
on various aspects or merits of litera-
ture and languages and the evolu-
tionary processes that have led to
types of growth of our languages and
literature  What 1s required of me,
perhaps, 1s to deal with all those steps
that have been taken and ought to be
taken to help the cause of languages
and writers and to promote cultural
unity of the country by integrating
our efforts

The House may remember as far
back as 1951, a Conference of Letters
was convened by the ‘Government of
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India which was attended by represen-
tatives of State Governments and also
of leading lterary organisations and
emmnent writers of the prominent
languages of India. The perusal of the
proceedings of that Conference and the
subsequent Resolution of the Govern-
ment (which was dated the 15th
December 1952) which was to imple-
ment many of the decisions of that
Conference, and of some steps already
taken 1n this connection, will go to
show that the purpose of the Resolution
before the House 1s being met sub-
stantially by that Government Resolu-
tion Firstly, a National Academy of
Letters known as the Sahitya Academy
1s very soon to be created by this
Resolution with 1ts headquarters at
Delh1 As will be seen the object of the
Academy 18 to develop and foster
Indian languages and literature and
promote the cultural unity of the
country and to maintain a high literary
standard This Academy 1s the most
representative body including State
representatives and other distin-
guished literary men and writers
The House should agree with me that
this 1s by far the best way to handle
such an 1mportant matter In this
connection I am glad to announce that
the Government have already taken
a decision and they have chosen the
Prime Minister as the Chairman of
this Academy The President has also
given his approval and we hope that
mn the next month or a few weeks
more say in June, the Government
may be able to announce the constitu-
tion of the Academy

The functions and the constitution
of the Academy have been clearly la:d
down in thre Resolution and I feel there
is hardly any point mentioned n the
Resolution moved by my friend
Mr Rama Rao that has not been
covered by that Resolution except, of
course, a few which emanate indirectly
from the Resolution with which I pro-
pose to deal later It is expected,
therefore, that the activities of this
Sahitya Academy will satisfy the
needs, and aspirations of all leaders of
literature and languages in the country,
and those mterested in the promotion
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of language. The need for the appoint-
ment of a Commission to enquire into
the present condition of literature,
therefore, does not exist now, for the
Academy possesses the basic back-
ground of the conditions of uterature
and languages around and as such can
make a rapid survey of the problems
and deal with them objectively from
the point of view of getting them im-
plemented. Moreover the All India
Conference on Letters held in March
1951 and the Committee to dratt the
constitution for the Academy of Letters
have already gone into the matter and
Government have already taken cer-
tain concrete steps to achieve the
objects aimed at in the Resolution If
will, therefore, be proper for me first
to deal with them point by point and
very briefly comment on the various
parts of the Resolution and compare
1t with what we have already done
and the steps that we propose tc take
m the very near future.

With regard to the Preamble, I have
already said that 1t 1s no longer needed
after the constitution of the Academy.
I also quote here what the Mimister of
Education said in this connection at
the time of the opening of the Prelimi-
nary Conference which took the deci-
slon to constitute the Academy The
Minister of Education said-

“I have already said that one of
the first duties of an Academy of
Letters would be to survey and in-
vestigate the literature which now
exists i1n all the Indian languages
This 1s necessary so that we may
know exactly what has been achieved
in the Indian languages, and what
remains to be done”

This principle of survey and detailed
mvestigation of languages has been
accepted by the Resolution on the
Academy We will thus see that thre
more important basic factors were
gone into by the prominent ILterary
men of the country and their sugges-
tions obtained.

1t will therefore be, perhaps., now
waste of time. I am only stating this
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objectively because all those factors
have been gone 1to and because
Government have already taken a
detision in this connection perhapg it
will be more appropriate now to start
at once with the work that faces the
Academy rather than constitute a
Commuission and give them a long time
to go 1nto those question> that have
already been examined

With regard to the recommendation
which have been mentioned 1in the
Resolution by my friend Mr Rama Ra>
T would ke to deal with them qne
by one As regards the first recom
mendation 1e, helping authois finan
cially and otherwise 1n order to gne
them leisure for literary work and 1
enable them to publish and sell then
wolrks for reasonable profit I beg .o
state that this is covered by item 3(b)
of the Resolution on the Academy I
would read paras (u1) and (v) »f
para 3(b) to refresh the memory of
the House Para (111) says

“to assist associations and indivi-
duals i publishing literary works
mcluding bibliographies, dictiona
ries (bilingual or multi-lingual
encyclopadias, basic vocabularies
etc 1n the various Indian languages
hterary ]OUI‘DEIS reviews lists of
publications ”

Para (v) says

“to award prizes and distinctions
and to give recognifion to mmdividual
writers for outstanding works”

This recommendation of the Resolution
1s fully covered by this part of the
Resolution on Academy viz (1) and
(v) of 3(b) As regards the awa:ding
of prizes a grant of Rs 10,000, as the
House will be aware, has been given
to the Sahityakar Samsad, Allahaba-d
for helping poor Hindi authors I am
just stating some of the activitie< tha.
the Government have already taken
for promoting some of the items men-
tioned 1n the Resolution Besidey this
Government have approved a scheme
for giving grants of Rs 1 lakh annvallvy
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to emmnent persons 1n the fields of
Literature, art etc who may be
indigent circumstances I do not want
to comment on the difterences that
exist on this question of holming
authors from Government cofiers Hnn
Members hete who have taken part n
the debate this morning or the othe:
day have expressed views on this or
that side of the question I will only
request the House to appreciate the
spirit 1n which such a decision has
been taken by the Government for pro-
moting literature by announcing prizes
or gwing help to institutions or creat
g funds for helping authors who ar2
in 1ndigent circumstances

With regard to parts 2 and 3 of the
recommendation of the Resolution, I
will deal with them later on &t the
end of my speech

11

With regard to the fourth recom-
mendation of the Resolution—Transla
tion of classics as well as moder
books Indian or foreign, 1nto the
various languages of India I heg to
state that this 15 covered by item (1)
of paragraph 3(b) of the Resolution
of the Academy of Letters It 1 to
encourage or 1f necessary to arrange
for the translation of literary woik.,
from one Inlian language into others
The Government of India have, in
this connection, also a scheme to awaid
prizes for translations and origina!
works 1n Hindi of outstanding merit
and we are quite ahead in this scheme
The books have been received and
prizes may soon be awarded The
House may be interested to know the
details of these prizes There are three
prizes of Rs 3,000 each for the besr
translation 1nto Hind: from othes
languages These three prizes wili be
for poetry drama and fiction and
general literature Similarly there are
four prizes of Rs 2,500 each for the
best translation from other lansuages
into Hindi, of text-books of hictory,
geography and civics at the school and
post-school levels Then there is ore
prize of Rs 1000 for the best book
in Hindi of child lterature  These
prizes are open to any living auv‘hor
for any book up tothe 31st of Decem-
ber 1952 The books may have Leen
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received by now and Government
would soon make their announcement.
Of course, this is only a modest hegin-
mng and 1 appreciate what some of
the hon. Members have suggested in
this connection. There is great neces-
sity for translating literature iroru
one language of the country to an-
other and in this connection the sug-
gestions made by Shri Dinkar and
Kakasaheb the other day and what
was mentioned this morning by my
hon. friends, are very valuable. I do
admit that this is very important work
and 1 hope that the academy will be
se.zed of this important problem. of
encouraging other language litevature
and translation into other languages
and something could be done by the
Academy. :

With regard to the fifth recom:men-
dation of the Resolution, namely, the
producing of original literature and
books, I may specially draw attention
to item (vi) of paragraph 3(b) of the
Resolution on the Academy which
deals with the question of promoting
research in Indian languages and lite-
rature. The Government, however,
have already taken steps in so far as
this is possible. Grants-in-aid are
made from time to time to various
linguistic organisations as has been
mentioned earlier and annual grants
also have been set apart to encourage
the promotion of literature in Indian

_ languages. In this connection I would
name only a few institutions that are
receiving grants from the Government
for original works as well as for pro-
motion of translation and literature.
There is the Hindi Sahitya Sammelan
of Allahabad, then the Prachya Vani
(Institute of Oriental Learning), Cal-
cutta, The Akhil Bhartiva Hindi Pari-
shad. the Vaidika Samshodhan Man-
dala of Poona, The Hindustani Prachar
Sabha. Wardha. the Lingustic Society
of India, Caleutta. And there are many
more institutions.

With regard to the sixth and seventh
recommendations of the Resnlution,
they also deal more or less, with the
same asnect  With that I will deal
generally later on.

|
|
|
i
]
i
|
|
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So far asrecommendation eight, i.e.
nationalisation or production or text-
books from the lowest to the highest
classes of schools, colieges and uni-
versities 1s concerned, I should like to
point out that Education being a State
subject, we cannot but give all free-
dom to the State Governments, to do
as they choose bes. in this matter. It
is they who have to take the initia-
tive with regard to this matter. The
Provincial Governments should wel-
come suggestions for improvement in
the present state of affairs., so far as
the publication of text-books is con-
cerned. A committee of the Central
Advisory Board of Education examin-
ed this question of publication of text-
books and they recommended tc the
Board the pooling of resources in pro-
duction of text-books as between States
with common language and needs.
This recommendation was forwarded
to the State Governments for their
consideration and adoption. I submit
that we could not do more than that.
I am glad to state here that most of
the States which have a common
language and also common needs with
regard to text-books and their publica-
tion generally appreciated these pro-
posals of the sub-committee of the
Central Advisory Board. We do not
know how they are going to implement
this suggestion which has been made
by the Central Government. But I hope
that the State Governments will give
very serious consideration to this re-
commendation made by the Central
Advisory Board, of pooling their
resources and efforts to publish text-
books in the language common to the
States. So far as Part “C” States are
concerned, thev rely mostly on the
neighbouring States for their text-
books.

With regard to the ninth recom-
mendation, i.e., the collection of public
donations. in co-overation with private
effort and so forth. I am afraid Gov-
ernment cannot commit themselves
just now to the creation of a general
fund in co-overation with the State
Governments for the general purposes
set out in the Resolution. But if the
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Academy takes an 1initiative 1n this
connection, we will be glad to consider
them and then 1t will be for us to
consider how best to dovetail the efforts
of the State Governments, the Academy
and the Centre But as I said. the

mitiative must come from the Academy
first.

But now I would like to refer to a
few points raised the other day 1n
some of the speeches. I think I have
already met most of the points raised
by the hon mover. except the subject
of copyright to which also I will come
later on.

The points made by Prof Malkan,
the other day are—that there should
be a body of experts in literature who
should be available to guide budding
writers 1n regard to therr writings. I
think this can be done appropriately,
not by Government, but by the
Academy of Letters to whom the
matter will be referred.

His second point was that Govern-
ment should undertake the translation
of books and the starting of libraries
on a vast scale, as in United State,
of Amerlica. Well, for the translation
of books provision has been made in
the functions of the Academy of
Letters and I have already stated what
the Government are doing 1n this con-
nection to encourgge this type of work
As regards libraries, 1t 1s primarily a
matter for the State Governments. But
the Government of India have alspo a
Five Year Plan in this connection in
which they propose to systematically
help the State Governments if they
create a service of chain libraries.
Whatever steps will be taken in this
connection, will receive a systematic
consideration from us through the Five
Year Plan.

The third suggestion of Prof. Malkani
was that the medium of instruction in
all schools should be the regional
language, that Hind: should be the
State and National language and that
English must be given up. These ques-
tions are being considered already at
various stages and ir various ways.
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’ Lastly 1 deal with the general ques-

tion ot giving protection to aulnois
! as against tne greedy publishers and
\ the protection of tne rights of the
| authors.

This, Sir, brings us directly to the
second and third recommendations of

|
1 the Resolution that is amending the

laws of copyright and promotion of
speclal legislation for protecting the

rights of playwrights, 1 re-
r gard to therr publication as
well as - production of their
| plays 1n the stage. As regards
copyright, India 1s governed, as the

! House 1s aware, by the Indian Copy-
I right Act, 1944 which 1s just an exten-
sion of the Copyright Act of U.K. of
1911. I would mnvite attention of the
House to sections 1, 2 and the first
{ schedule of the Copyright Act of 1914

as applicable to British India which

defines the term copyright and speci-

fies the various infringements. In these

sections, Sir, protections are conferred

on an author but unfortunately many
! of them, through theiwr ignorance of

the provisions of the law, have not
| been able to take protection against

unscrupulous publishers. It 1s expect-
f‘ ed, Sir, that now, in the changed con-
ditions, the authors will be more care-
ful about the provisions that are made
1 the law for them and will take help
nf those provisions to protect them-
selves against unscrupulous publishers.
An amendment of this Act has now
become necessary partly due to the
inauguration of the Indian Republic
and also partly m order to bring 1t
into conformity with the Berne Con-
vention which was recently revised at
Brussles and 1ts ratification by India
was approved by both the Houses of
Parliament The question of amend-
ing the Indian Copyright Act is already
under active consideration and we have
obtained suggestions in this connection
from the various States. There was
previously a proposal to institute a
Government sub-committee which will
go into all these suggestions that have
been received from the various State
Governments with regard to amending
the present Copyright Act but as we
J examined the suggestions that came



Commission on

4017
from the State Governments depart-
mentally, we saw that perhaps it was
not necessary that a Committee should
be constituted and time wasted on 1t.

We have, therefore, taken a decision |

ourselves and instructions have been
1ssued to the Law Ministry to draft the
-amending Bill on the selection of sug-
gestions that have been received from
the State Governments. It is hoped
that the necessary amendments will be
carried out very soon and the exploita-
tion of authors will thereby vanish to
a very great extent. The objectives of
the various suggestions in this connecs
tion are quite laudable and the Govern-
ment are in full sympathy with what
has been said in this connection. What
is needed., Sir, is a careful considera-
tion in consultation with all concerned
and to decide whether to fall in line
with the Universal Copyright conven-
tion which had been proposed by the
UNESCO recently or to remain within
the four walls of the latest ratified
Brussles Convention which was done
in 1948 and which had been approved
by the Parliament. I would not take
the time of the House muclhr longer
than is necessary and will quote only
two relevant suggestions made by the
‘“Two Conventions and then the House
will be able to know why some con-
sideration is required before we come
forward with any specific suggestions.
Now, the Universal Copyright conven-
tion says in clause (4) that the term
of protection for works under this
Convention shall not be less than the
life-time of the author and twenty-five
years after his death whereas the
Brussles Convention, which I shall
quote now, says that the protection
granted shall be for the life-time of
the author and fifty years after his
death. There are naturally many con-
sequences which flow from this impor-
tant provision of both these Conven-
tions. Similarly, about the translation
rights, the Two Conventions make dis-
tinctly different recommendations. We
thought it, therefore, best to give care-
ful consideration to both these Con-
ventions, and after that alone we

considered it proper that an amending

Bill ought to be brought forward. So. !
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bring forward will be with a view to
amend the old Copyright Act of 1914
and it will be the result of our careful
consideration as to which Convention
we should accept, whether the univer-
sal UNESCO one or the Brussles Con-
vention.

I have nothing more to add except
to say something about the few points
that were made out this morning.
With regard to regimentation of lite-
rature, I entirely agree, Sir, that this
tendency must be deprecated and, as
far as I could understand, neither the
mover of the Resolution nor the
authors of this Academy thought or
conceived of any stage, any condition
in which regimentation of literature
could be brought about.

Sir, I welcome many of the sug-
gestions that were made by my hon.
friend from Bombay, Mr. Deogirikar.
I hope the House will give considera-
tion to them. So far as standardisa-
tion of literature is concerned, he
made out certain points with which I
personally very much agree and I hope
that if thre House appreciates what he
has said it will realise the difficulties
with regard to nationalisation or
standardisation in text-books or lite-
rature. The hon. friend from Bombay
ought to know, as has been pointed
out by the hon. thre Deputy Chairman
that there is already a Central Library.
Of course, his ideas have not yet been
incorporated in that Institution. I do
not think it is very practical now for
us to create suchr a division on the
basis of fourteen languages listed in
the Constitution but we are {rying to
build up a pretty good library and I
would advise my hon. friend to take
the opportunity when the House
adjourns to go to Calcutta and I hope
he will be delighted to see the collec-
tions that are threre in the Library. I
have nothing more to say except lastly,
to mention something which may not
be very relevant. I would only point
out that the problem today perhaps
is to devote more of Government
energy to literacy activity in the
country rather than to literary activi-

the amending Bill that we propose to | ties although I have never, for a

~
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minute, accepted that the intention of
the mover should not be given the
promptest attention. I hope the House
will realise that Government 1s already
quite active in giving fullest consi-
deration to the various proposals
before the House and I would request,
therefore, that the hon. the mover
might consider withdrawing his
Resolution.

Sarr C. G. K. REDDY: Which has
already been arranged.

SHrR1 RAMA RAO (Madras): Mr.
Deputy Chairman, before I pay my
respectful attention to the speech and
the points raised in that speech by the
Deputy Minister. I should like to offer
a few observations on the various
points raised in the course of the
debate the other day and today. I am
afraid my remarks have got to be
cursory and casual.

Sir, there has been a good deal of
confusion between language and lite-
rature.

Mgr. DEPUTY CHAIRMAN: You
have only fifteen minutes, Mr. Rama
Rao.

Surt RAMA RAO*' Well, I can reel
off words, but there is always the
trouble about the reporting. I cannot
give them so much of trouble.

Sir, my friends have got confused
between language and literature. If
they had not got into that confusion,
they would not have discussed, among
others, dictionaries, standardisation of
language, Hindi and non-Hindi.

Next, an author need not necessarily
be a creative author of the type of
Kalidas or Shakespeare. If I translate
any of the classics, T am also an
author,

Then a good deal has been said about
Sanskrit. I am not against Sansknt. I
am only saying that the relationship
between Sanskrit and the living Indian
languages of today must be like the
relationship between Rama and
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Parasurama. As soon a> Rama saw
Parasurama, he attracted all his
strength from him. 1 want every
Indian language to take the best out
of and to rise to the height of San-
skrit. In this democratic age, we must
deal with the language of the people.
Let us give up some of our old, pet
predilections. I am not here discussing
the future of English vs. Hindi. They
concern me the least, because I did
not raise that question.

Much has been said about author's
independence. I did not say a word
on this topic 1n my speech on the
Resolution I am not in favour of
regimentation. I only said that there
were a number of topics for the pro-
posed commission to discuss and [
suggested that giving help to authors
might be discussed also. 1f some
authors do net want 1it, it does not
follow that some other authors will
not want help. The other day
Dr. Sampurnanand, a prolific writer
and a brilliant intellectual, addressing
Hindi writers in Allahabad, said that
the time had come when authors
would have to seek the support of
the State. I make a gift of this con-
fession of a leading Minmster of U.P.
to this House, so that those of my
friends who are finicky and exces-
sively conscientious on this subject

might sit down and think it over
further

There are authors and authors.
Sr1 K M. Munshi, drawing his income
mainly from the bar, may not bother
about his income from literature,
though the income from his books has
been superb. Our friend and colleague,
Mr Dinkar, on the other hand, will
probably be happy to have some sort
of help, if it does not compromise his
independence.

Where there is a Bhoja there is a
Kalidasa. That age 1s gone Today
conditions hrave changed and we must
have democratic patronage. If some
people do not want to have patronage
of any kind they are welcome to their
views Some authors may not care to

——
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take help and they may starve and
die. Let them have all the Satyam,
Siwam Sundaram for themselves, as a
triendly speaker has just now put it.

You need not tell an Andhra about
literary independence. l.ong long be-
fore Dr. Johnson wrote his famous
letter to Lord Chesterfleld, which
Carlyle describes as tolling the death
gnell of literary patronage in England,
there lived an Andhra poet, who re-
fused to dedicate his books to kings,
and preferred to starve. Some of the
greatest lines in Telugu literature are
written by him. Every Telugu child
knows them. By the way a friend who
opposed literary patronage, altogether
a few months ago, has, however, sug-
gested Government helping authors
by buying their books for libraries.
Does it not amount to indirect patron-
age? Why does he contradict himself?

Prizes, prizes, prizes all the way
like roses, roses, roses all the way are
asked of or promised by our Educa-
tion Department to able workers. I am
surprised that this should be consider-
ed by any one as a proper way of
encouraging them. I can understand a
Nobel Prize because it gives one inter-
national recognition. 1 can understand
the institution of poet laureateship.
but prizes, Sir, are not the way to
encourage merit. I did not get prizes
in my college days because I was more
interested in receiving education than
in receiving prizes.

Sir, I now turn my attention to the
speech of the Deputy Minister for
Education. It comes t_o~ this; Govern-
ment are doing everything possible for
literature and we have only to g0
home and sleep. My charge is that in
this department as in many other
departments of the Government, there
is no temper, no tempo, no timesense,
no life, no vitality, no sense of aware-
ness or of urgency. All the time the
Deputy Minister was telling us about
that magnum opus, that Academy of
Letters, produced by a department
which functions in a vacuum. What is
this Academy of Letters? My friend
must not presume that I am ignorant
of it. T have read about it; it does not
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interest me in the least. What is the
use of “implementing” a thing which
is born infructuous? The main con--
sideration today is the democratisation.
of literature. A Nawab or a Raja sit-
ting at the top may hold a mushaira
or a kavi sammelan, but does it help

© literature?

AN Hon. MEMBER: No.
F 4

Surr RAMA RAO: Our approach.
and our experience go against the
very conception of this academy. It
is putting the cart before the horse..
1ue terms of work of this Academy
are unsatisfaciory. Compare them with
the details of my Resolution. Our
Central Academy for India will more-
over not do. Sardar Panikkar pointed
this out in his radio speech sometime
ago. We require several regional
academies. A document was issued by
the Ministry containing the “literature”
about its Academy. It looked like a
fraudulent company prospectus. Friends.
to my right may complain that there
is nothing about leftists or leftist lite--
rature in the scheme of the Academy..
I protest against this, if it is true. In
matters literary, 1 have no party-
affiliations.

In my scheme you will find there is.
absolutely no idea of and no provision
for governmental interference. In re-
gard to the last item of my Resolution
I make it very clear that the Commis-
sion inquiring into this matter should.
examine how far private organisations.
might be helped in a strictly official
way or in an indirect way, or in any-
manner you please. In brief I am try--
ing throughout to apply the sublime-

i idealism of Pandit Jawaharlal Nehru

to our scheme of life generally and to-
literature in particular. What is his
idealism? 1If you go and ask him to.
start a minor irrigation work, he will"
say, “No, I want to start a major irri-
gation work; I want to get electric:
power also out of it; I want to see that
electric power reaches every cottage-
and is utilised for industry.” Sir, I
want the Education Department to
apply that idealismr, that magnificent
and inspiring idealism. to its work of

! nation-building. Let rivers of literature-
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flow. Carry-the light of knowledge to
.every cottage in India. You cannot say
that you have started the Academy
.and the Academy will promote the
literature of this country. No; think
big, act big, Propagate knowledge,
Jproletarianise literature.

Sir, the main purpose of my Resolu-
tion is to ask for an enquiry. You may
not like some of the terms contained
in it, neither am I responsible for all
that it contains. Before putting in the
.details I consulted a number of friends
.and they gave me suggestions. It is
for you to plus, minus, multiply or
divide, as you please. Here is only a
Jdist of suggestions. I want an enquiry
into the condition of literature in the
same way as the University Commis-
sion nas enquired into the condition
of the Universities and in the same
way as the Press Commission is en~
quiring into the conditions of the press.
Let it invite mgmoranda, go round the
,country, collect evidence, talk to
.authors and publishers, find out their
.difficulties, codify important opinions,
produce a report. Let Government
-place it before Parliament and ask for
legislation and for finance. An
-academy, artificially engendered on
top will not do.

What is the function of a Weifare
State? The ideology of a State or a
people changes from time to time. A
monarchical State. an aristocratic
State, a mediaeval State. a modern
State, a Soviet State all these have
their own ideologies. Ours is admit-
tedly a Welfare State. What are we
doing for it? Are we laying the intel-
Jectual foundations for that kind of
State? Matthew Arnold, in the latter
‘half of the 19th century wrote “Culture
and Anarchy”. He threw a bombshell
amidst smug Victorian England. At
that time England was prosperous and
Englishmen were happy. But he asked,
“Was it all culture?” In spite of the
magnificent examples before him of the
melodious poetry of Tennyson and the
sulphurous prose of Carlyle, he
demanded that England should give up
her sanctimonious complacency over
‘her material prosperity.
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He asked: “What about the soul of
England?” I am asking: “What about
the soul of India?” The Five Year Plan
is there. Very good. It may give us
more food and all that, but the Five
Year Plan should also take care of the
mind, the heart and the soul of the
nation.

Sir, I am very happy that the best
support for my Resolution has come
from the Communist Party. My friends,
Mr. Bhupesh Gupta and Mr. Mazum-
dar, found out what exactly I was
driving at—the use of literature as a
formidable instrument in the building
of a nation, the shaping of a State.
The Deputy Minister’s speech does not
at all attempt to understand this pur-
pose of mine, which is embodied in
the Resolution.

Sir, I shall not bother to discuss the
various other points which the Deputy
Minister mentioned in reply to my
speeclr or the other speeches in the
House. But I would say that he has
left out one very important matter. I
will read out a quotation first, before
1 tell you its author: “So far as our
culture is concerned, we are freading
the same old path. We are proud of
our past, but it is necessary for us to
recognize that the world is a perpetual
movement and nothing in it stands
still and therefore, if we are not to
lag behind but advance, we must take
note of the experiences elsewhere,
digest them and produce a great lite-
rature”. Sir, theseqare the words of
Dr. Radhakrishnan.

I am grateful to Dr. Katju for his
intervention in this debate. As I heard
him, I hoped he were our Education
Minister. Sir, in my speech I mention-
ed about literary revivals coinciding
with revivals in politics. T hope that
the time is coming when there will be
a great literary revival in this country
in tune with the spirit of our political
revival. The other day I was reading
a book on literature and it said that
the greatest literatures of the world
had been produced by small countries
like Israel, Greece, Rome and let me
add, England. But India is an excep-
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tion It 1s a great country which has

produced a great literature We have
to build on the past

Now that the Education Minister has
asked me to withdraw my Resolu-
tion.—I shall —but let me thank the
House for 1ts very good response to
the Resolution The discussion has
been exhilarating I am sure we all
enjoyed it We travelled into a realm
where the sky 1s always blue and the
willow 1s always green I am proud
that the Parliament of India has been
«iscussing art literature and national
monuments, I suppose the TUppel
House 1s earning 1ts wage

Sir, may I conclude my speech with
expressing the hope, 1n the language
0f Shelley, that this country will be
greater mn the future as 1t has been
great mn the past in respect of lhtera-
ture and all that makes for the glory
of the fine arts

‘Another Athens shall arise,

And remoter time bequeath

Iike sunset to the skies,

The splendour of 1its prime

And leave 1if naught may live,

All earth can take or Heaven
can give”

Mr DEPUTY CHAIRMAN Does
the hon Member press the Resolu-
tion? Or does he withdraw 1it?

Surr RAMA RAO
‘withdraw 1t

I beg leave to

Mr DEPUTY CHAIRMAN Has he
the leave of the House to withdraw
the Resolution?

Ssurt C G K REDDY I would
only make a submission, Sir I sug-
gest that hereafter when a Member
moves a Resolution, 1t should be done
in all seriousness

Suri RAMA RAO You don’t charge
me with lack of seriousness?

SHr1 C G K REDDY 1 do not say
that I wish Resolutions are pressed,
otherwise = 1+ maralvy and

Aremiice
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no satisfactory answer, as was admit-
ted by the hon mover of the Resolu-
tion himself, 1s forthcoming I would,
therefore suggest that when Resolu-
tions are moved, they may be pressed
and a certain opmnion of the House
taken

Mr DEPUTY CHAIRMAN You
cannot force any Member Rules do
provide for withdrawal and a Resolu-
tion may be withdrawn by the leave
of the House Has fhe leave of the
House to withdraw?

(Hon Members signified assent.)

The Resolution was, by leave, with-
drawn

SHRI S N MAZUMDAR What
about my amendments, Sir?

Mr DEPUTY CHAIRMAN They
lapse automatically, when the main
Resolution 1s not there

SHRI S N MAZUMDAR I know,
Sir But in order to register my pro-
test

Mr DEPUTY CHAIRMAN Order,
order

SHRI M S RANAWAT When
Resolutions are framed, I think, they
should first seek the permission of the
party leaders so that there may not
be this kind of unceremonious funeral

Mr DEPUTY CHAIRMAN We are
not concerned with parties here We
are concerned only with the conduct
of the business in accordance with
the rules of procedure

RESOLUTION RE CHANGE IN
NAME OF “LUSHAI HILLS
DISTRICT” TO “MIZO RAM”

SHrt R THANHLIRA (Assam) Sir,
I beg to move-*

“That this Council is of opimon
that the name of the tribal area
‘Tamchar Hille Thstriet’ enecmified  in



